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 Statement  explaining  reasons  for  not
 laying  Annual  Report  and _  Audited

 Accounts  of  the  Borgaigaon  Refinery  and
 Petrochemicals  Limited  for  1987-83  in

 time

 THE  MINISTER  OF  ENERGY

 (SHRL  ?.  SHIV  SHANKAR)  :  ।  beg

 to  lay  on  the  Table  a  statement  (Hindi

 and  English  versions)  the

 reasons  for  not  the  laying

 the  Annual  Report  and  Audited

 Accounts  of  the  Bongaigaon  Refinery

 and  Petrochemicals  Limited  for  the
 ~

 year  1982-83  within  the  stipulated

 period  of  the  nine  months  after  the

 close  of  the  Accounting  year.  |  Placed

 in  Library.  See  No.  LT-7724  84]

 Anntal  Report  etc.  of  the  Calcutta
 Port  ‘Trust,  Dredging  Corporation  of
 India  Limited, New  Delhi  Cochin  Ship-

 yard  Limited,  Cochin,  Central  Inland
 Water  Transport  Corporation  Limited,
 Caleutta  and  Shipping  Development  Fund

 Committee  for  1982-3

 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  SHIPPING  AND

 TRANSPORT  (SHRI  Z.R.  ANSARL)  :

 1  beg  to  lay  on  the  Table  :

 ८13  ।  ८0179  of  the  Annual

 Accounts  (Hindi  and  English
 versions)  of  the  Calcutta

 Port  Trust  for  the  year
 1982-83  and  the  Audit

 Report  thereon,  under  sub-

 section  (2)  of  section  103  of

 the  Major  Port  Trusts  Act,
 1963.  [Placed  पंत  Library.
 See  No.  LT—7725/84]

 (2)  ४  ८0१४  cach  of  the  following

 papers  (Hindi  and  English
 versons)  under  sub-section

 (1)  of  section  619A  of  the

 Companies  Act,  1956  :

 (a)  (i)  Review  by  the  Govern-

 ment  on  the  working  of

 the  Dredging  Corpora-
 tion-of  India  Limited,

 }  New  Delhi,  for  the  year
 1982-83,

 MARCH  1,  1984

 (b)

 (c)
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 (ii)  Annual  Report  of  the

 Dredging  Corporation
 of  India  Limited,  New

 Delhi,  for  the  year
 1982-83  along’  with

 Audited  Accounts  and

 the  comments  of  the

 Comptroller  and  Audi-

 tor  General  thereon.

 [Placed  in  Library.  See
 10  LT—7726/84]

 (i)  Review  by  the  Govern-

 ment  on  the  working  of

 the  Cochin  Shipyard

 Limited,  Cochin,  for

 the  year  1982-83.

 (ii)  Annual  Report  of  the

 Cochin  Shipyard  Limi-

 ted,  Cochin,  for  the

 year  1982-83  along  with
 Audited  Accounts  and

 the  comments  of  the

 Comptroller  and  Audi-

 tor  General  thereon.

 [Placed  in  Library.  See

 r0.  LT—7727/84]

 (i)  Review  by  the  Govern-

 ment  on  the  working  of

 the  Central  Inland

 Water  Transport  oo

 poration  Limited,

 Calcutta,  for  the  year
 1982-83.

 (11)  Annual  Report  of  the

 Central  Inland  Water

 Transport  Curporation

 Limited,  Calcutta,  for
 the  year  1982-83  along
 with  Audited  Accounts
 and  the  comments  of

 the  Comptroller  and

 Auditor  General  there-

 on.

 (3)  4  statement  (Hindi  and

 (4)

 English  versions)  showing
 reasons  for  delay  in  laying
 the  papers  mentioned  at  (c)

 ‘of  item  (2)  above,  [Placed
 in  Library.  See  No.  ?

 7728/84)

 (i)  Acopy  of  the  Annual

 Report  (Hindi  and
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 English  versions)  of  the

 Shipping  Development
 Fund  Committee  for  the

 year  1982-83  together
 with  Accounts  and  the

 Audit  Report  thereon,
 under  sub-section  (5  of

 section  16  of  the  Mer-

 chant  Shipping  Act,

 1958.

 (ii)  ।  (८0059  of  the  Review

 (Hindi  and  English

 versions)  by  the  Govern-

 ment  on  the  working  of

 the  Shipping  Develop-

 ment  Fund  Committee

 for  the  year  1982-83.

 (1१180 ६0  in  Library.  See

 No.  1.1--7729/84]

 University  Grants  Commission  (Dis-

 qualification,  Retirement  and  Conditions  of

 Seryice  of  Members)  (Ainendment)  Rules

 1983 ;  Annual  Report  etc.  of  the  Nehru

 Memorial  Museum  and  Library,  New

 Delhi  ;  चिदी1  Council  of  Scienee

 Museum,  Calcutta;  Regional  Institute  of

 Technology,  Jamshedpur  etc.  etc.  for  the

 year  1$82-83.

 THE  DEPUTY  MINISTER’  1

 THE  MINISTRIES  OF  EDUCATION

 AND  CULTURE  AND  SOCIAL  WEL-

 FARE  (SHRL  १x.  THUNGON):  I

 beg  to  lay  on  the  Table  *

 (1)  A  copy  of  the  University

 Grants  Commission  (Dis-

 qualification,  Retirement  and

 Conditions  of  Service  of

 Members)  (Amendment)

 Rules,  1983  (Hindi  and

 English  versions)  published

 in  Notification  No.  G.S.R.

 876  in  Gazette  of  India

 dated/the  26th  November,

 1983  under  sub-section  (3)

 of  section  25  of  the  Univer-

 sity  Grants  Commission  Act,

 1956.  [Placed  in  Library.

 See  No.  1.1--7730/84.]

 (2)  (i)  Acopy  of  the  Angual

 Report  (Hindi  and

 English  versions)  of  the

 PHALGUNA
 ।.

 1905  (SAKA)

 (3)

 (4)

 (5)

 (6)

 Papers  Laid  390

 Nehru)  Memorial  1t0-

 scum  and  Library,  New

 Delhi,  for  the  year
 1982-83  along  with

 Audited  Accounts.

 (11)  A  copy  of  the  Review.

 (Hindi  and  English
 versions)  by  the  Govern-
 ment  on  the  working  of
 the  चि७111 0  Memorial

 Museum,  New  126111,
 for  the  year  1982-83.

 4  Sstalement  (Hindi  and

 English  versions)  showing
 reasons  for  delay  in  laying
 the  papers  mentioned  at  (2)
 above.  [Placed  प  Library.
 See  No.  1.1--7731/84]

 (i)  A  copy  of  the  Annual

 Report  (Hindi  and

 English  versions)  of  the
 National  Council  of

 Science  Museums,
 (2! 10111;  for  the  year
 1982-83.

 tt  4  copy  of  the  Annual
 ‘Accounts  (Hindi  and

 English  versions)  of  the

 National  Council  of

 Science  Muscums,
 Calcutta,  for  the  year
 1982-83.

 (111)  ।  ८00४  of  the  Review

 (Hindi  and  छिपा छु1511
 versions)  by  the  Govern-
 ment  On  the  warking  of

 the  National  Council  of
 Science  Museunis,

 Calcutta,  for  the  year
 1982-83.

 4  statement  (Hindi  and

 English  versions)  showing
 reasons  for  delay  in  laying
 the  papers  mentioned  at

 (4)  above.  [Placed  in  Lib-

 rary.  See  No.  LT—7732/84]

 (i)  4  copy  of  the  Annual

 Report  (Hindi  and

 English  versions)  of  the

 Regional  Institute  of


